IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

15.11.2025

— Court]amount
Case No.
Fee

Reject
Status

1 |M.MOHANTY 191957/202515.11.2025 |[WP(C)/31942/2025 |10 | c |
2 |M.MOHANTY 191958/202515.11.2025 |WP(C)/31944/2025 |10 | c
3 |D PATTNAIK 191972/202515.11.2025 |[WP(C)/19730/2019 |10 | c |
‘4 Ao AR IR ‘91975/2025‘15.11.2025 WP (C) /31278/2025 ‘10 ‘ ‘c ‘
5 |P K PAL 191978/2025(15.11.2025 |[WP(C) /29548/2025 [10 | c |
6 |6 c JENA 192009/2025/15.11.2025 |[WP(C)/3427/2016 |10 | c |
7 |S K SAHU 192010/2025|15.11.2025 |WP(C)/6378/2024 |10 | c |
'8 |D BISWAL 192012/202515.11.2025 |WP(C)/30647/2025 |10 | c |
9 |7 K MOHANTY  [92014/2025|15.11.2025 |WP(C)/31682/2025 |10 | c |
10 |J K MOHANTY  [92015/2025(15.11.2025 |WP(C)/32024/2025 |10 | c |
11 |J K MOHANTY  [92016/2025|15.11.2025 |WP(C)/31163/2025 |10 | c |
12 |J K MOHANTY  [92017/2025|15.11.2025 |WP(C)/30642/2025 |10 | c |
13 [ ORANIAN 92018/2025(15.11.2025 (WP (C)/31925/2025 |10 c

14 |M.N.MOHANTY  [92019/2025|15.11.2025 |TRP(C)/248/2025 |10 | c |
15 | OSANIAN 92020/2025(15.11.2025 [WP(C)/31913/2025 |10 c

16 |P.K.PANI 192022/2025|15.11.2025 |TRP(C)/273/2025 |10 | c |
17 [ OSANIAN 92023/2025|15.11.2025 |WP(C)/31912/2025 |10 c

18 |A.PATI 192024/2025|15.11.2025 |TRP(C) /273/2025 |10 | c |
19 [G.DAS 192025/2025(15.11.2025 |TRP(C)/264/2025 [10 | c |
20 |M R PADHI 192026/2025(15.11.2025 |[WP(C)/3186/2025 |10 | c |
21 |A.R.PANDA 192027/2025(15.11.2025 |CRLMC/2919/2025 |10 | c |
22 |S.K.MOHAPATRA [92028/2025|15.11.2025 |CRLMC/4657/2025 |10 | c |
23 |S.R.BARIK 192029/2025(15.11.2025 |CRLMC/1778/2025 |10 | c |
24 [DRSONANIAN 92030/2025|15.11.2025 |WP(C) /31854/2025 |10 c

25 |S.NAYAK 192031/2025(15.11.2025 |CRLMC/4558/2025 |10 | c |
26 [P IONANIAN 92033/2025(15.11.2025 WP (C)/31790/2025 |10 c

27 |P.K.PANI 192034/2025(15.11.2025 |CRLMC/4618/2025 |10 | c |
28 |S.BISWAL 192035/2025|15.11.2025 |CRLMC/3812/2024 |10 | c |




29 [SANORANIAN 92037/2025|15.11.2025 |WP(C)/31704/2025 |10 c

30 |S.MOHARANA 192038/2025(15.11.2025 |CRLMC/4559/2025 |10 | c |
31 RS oRANIAN 92040/2025|15.11.2025 |WP(C)/31703/2025 |10 c

32 |R.K.MOHAPATRA 92045/2025|15.11.2025 |CMP/1793/2025 0 | c |
33 |M MOHANTY 192046/2025(15.11.2025  |[WP(C)/31991/2025 |10 | c |
34 |B.P.TANGA 192048/2025(15.11.2025 |CONTC/3619/2025 |10 | c |
35 |M MOHANTY 192050/2025(15.11.2025 |[WP(C)/31962/2025 [10 | c |
36 |C SAMAL 192052/2025(15.11.2025  |[WP(C)/32012/2025 [10 | c |
37 |M MOHANTY 192054/2025(15.11.2025  |[WP(C)/32027/2025 [10 | c |
38 |G.S.NAYAK 192058/2025(15.11.2025 |CRLMC/3622/2025 [10 | c |
39 |6 D MALLICK  [92060/2025(15.11.2025 |WP(C)/29355/2025 |10 | c
140 |M MOHANTY 192062/202515.11.2025 |[WP(C)/31677/2025 |10 | c |
41 [B BEHERA 192064/2025/15.11.2025  |[WP(C)/31022/2025 |10 | c |
42 |R K BARIK 192067/2025|15.11.2025 |[WP(C)/11184/2025 [10 | c |
43 |A K SAHOO 192068/2025(15.11.2025 |[WP(C)/30487/2025 [10 | c |
44 |R C MALLICK  [92070/2025(15.11.2025 |WP(C)/13469/2025 |10 | c |
‘45 A s 92071/2025‘15.11.2025 WP (C) /31869/2025 ’10 ‘ ‘c ‘
146 |An K PANDA 192072/2025|15.11.2025  |[WP(C)/31297/2025 |10 | c |
147 |a K PANDA 192073/202515.11.2025 [WP(C)/31299/2025 |10 | c |
48 |J LENKA 192074/202515.11.2025 |[WP(C)/25223/2019 |10 | c
‘49 /S, STDRARTEA ‘92075/2025‘15.11.2025 WP (C) /26378/2019 ’10 ‘ ‘c ‘
50 |P BASTIA 192077/2025/15.11.2025 |CMP/865/2023 0 | c |
51 |A K MOHANTY  [92079/2025(15.11.2025 |FAO/33/2020 0 | c |
52 |S K PRADHI 192080/2025(15.11.2025 |[FAO/33/2020 0| c |
53 |S K MOHANTY  [92083/2025|15.11.2025 |WP(C)/28988/2025 |10 | c |
54 |S K PRADHAN  [92084/2025(15.11.2025 |WP(C)/24780/2025 |10 | c |
55 |S K PRADHAN  [92085/2025|15.11.2025 |WP(C)/24795/2025 |10 | c |
56 |S K PRADHAN  [92086/2025|15.11.2025 |WP(C)/27611/2025 |10 | c |
57 |S K PRADHAN  [92087/2025|15.11.2025 |WP(C)/28307/2025 |10 | c |
58 |S K PRADHAN  [92088/2025|15.11.2025 |WP(C)/29262/2025 |10 | c |
59 |S K PRADHAN  [92089/2025|15.11.2025 |WP(C)/29266/2025 |10 | c |
60 |S K PRADHAN  [92090/2025|15.11.2025 |WP(C)/29281/2025 |10 | c |
61 |S K PRADHAN  [92091/2025|15.11.2025 |WP(C)/29310/2025 |10 | c |
62 |S K PRADHAN  [92092/2025(15.11.2025 |WP(C)/29442/2025 |10 | c |
63 |S K PRADHAN  |92093/2025|15.11.2025 |WP(C)/29478/2025 |10 | c |
64 |S K PRADHAN  [92094/2025|15.11.2025 |WP(C)/29921/2025 |10 | c |
65 |S K PRADHAN  [92095/2025|15.11.2025 |WP(C)/29927/2025 |10 | c |
66 |S K PRADHAN  [92096/2025|15.11.2025 |WP(C)/30031/2025 |10 | c |
67 |S K PRADHAN  |92097/2025|15.11.2025 |WP(C)/30032/2025 |10 | c |
68 |S K PRADHAN  [92098/2025|15.11.2025 |WP(C)/30069/2025 |10 | c |
69 |S K PRADHAN  [92099/2025]15.11.2025 |WP(C)/30465/2025 |10 | c |




70 |s K PRADHAN  [92100/2025|15.11.2025 |WP(C)/30477/2025 |10 | c |
71 |s K PRADHAN  [92101/2025|15.11.2025 |WP(C)/30678/2025 |10 | c |
72 |s K PRADHAN  [92102/2025|15.11.2025 |WP(C)/30680/2025 |10 | c |
73 |s K PRADHAN  [92103/2025|15.11.2025 |WP(C)/30751/2025 |10 | c |
74 |s K PRADHAN  [92104/2025|15.11.2025 |WP(C)/30783/2025 |10 | c |
75 |s K PRADHAN  [92106/2025|15.11.2025 |WP(C)/30805/2025 |10 | c |
76 |S K PRADHAN  [92107/2025(15.11.2025 |WP(C)/30912/2025 |10 | c |
77 |S K PRADHAN  [92109/2025(15.11.2025 |WP(C)/31212/2025 |10 | c |
78 |S K PRADHAN  [92110/2025|15.11.2025 |WP(C)/31213/2025 |10 | c |
79 |S K PRADHAN  [92111/2025|15.11.2025 |WP(C)/31214/2025 |10 | c |
80 |R K BARIK 192112/2025(15.11.2025 |WP(C)/1345/2020 |7 | v
81 |R K BARIK 192113/2025(15.11.2025 |[WP(C)/1345/2020 |7 | v
82 |G R PATRA 192114/2025(15.11.2025 |WP(C)/33480/2022 |10 | SR
83 |G R PATRA 192116/2025|15.11.2025 |MATA/88/2017 0 | .
84 |R K BARIK 192117/2025|15.11.2025 |SA/416/1999 0 | .
85 |S PANDA 192119/2025(15.11.2025 |[WP(C)/17233/2013 |10 | .
86 |B R SENAPATI |92120/2025(15.11.2025 |WP(C)/24052/2024 |10 | c |
87 |S s BISWAL 192121/2025(15.11.2025 |WP(C)/21193/2010 |10 | S
88 |n MOHANTY 192122/2025|15.11.2025  |CMP/78/2019 o | c |
89 |S K PARIDA 192123/202515.11.2025 |CONTC/5383/2025 |10 | CE
90 |P K MISHRA 192124/2025(15.11.2025 |TRP(C)/359/2025 |10 | CE
91 |6 R PATRA 192125/2025|15.11.2025 |CRLMC/3187/2024 |10 | v
92 |T K BARIK 192126/2025|15.11.2025 |WP(C)/29601/2025 [10 | v
93 |[K N SAHOO 192127/202515.11.2025 |[RSA/509/2024 0 | c |
94 |D NAYAK 192128/2025(15.11.2025 [RSA/317/2024 0 | o
95 |K N SAHOO 192129/202515.11.2025 |[RSA/116/2023 0 | c |
96 |P K MISHRA 192130/2025(15.11.2025 |[WP(C) /22330/2025 [10 | v
97 |s SUMAN 192132/2025(15.11.2025 [BLAPL/9739/2025 [10 | u |
o [ 0T KUMER T 199139/2025 /15.11.2025  |cRLMC/4645/2025 |7 U

99 gig?J KUMBR © 192143/2025/15.11.2025 |ABLAPL/12801/2025 |10 U

1100 |G R PATRA 192160/202515.11.2025 |[WP(C)/22741/2014 |10 | c |
101 [K. N. MUDULI [92162/2025|15.11.2025 |WP(C)/15569/2025 |10 | c |
102 |[P. K. NAYAK  [92163/2025|15.11.2025 |WP(C)/10258/2025 |10 | c |
103 M.R.ROUTRAY  [92168/2025[15.11.2025 |ABLAPL/12697/2025[10 | c |
1104 |P.K.PAL 192169/202515.11.2025 |ABLAPL/12677/2025|10 | c |
1105 |H.S.PAIKARAY [92172/2025|15.11.2025 |ABLAPL/12644/2025/10 | c
106 M.R.ROUTRAY  [92173/2025|15.11.2025 |ABLAPL/12190/2025|10 | c |
107 |N.K.SATPATHY [92175/2025|15.11.2025 |ABLAPL/12680/2025|10 | c |
108 |N.K.SATPATHY [92178/2025|15.11.2025 |ABLAPL/12672/2025|10 | c |
109 |S.K.DASMAHATRA [92179/2025|15.11.2025 |ABLAPL/12670/2025|10 | c |
1110 |G.SAHOO 192182/2025(15.11.2025 |ABLAPL/12665/2025[10 | c
1111 |G.SAHOO 192184/2025(15.11.2025 |ABLAPL/12663/2025[10 | c |




1112 |S.DAVI 192185/2025(15.11.2025 |ABLAPL/12660/2025[10 | c |
113 |P.PARIDA 192187/202515.11.2025 |ABLAPL/12651/2025|10 | c |
114 |P.PARIDA 192188/202515.11.2025 |ABLAPL/12649/2025|10 | c |
1115 [K C SAMAL 192191/2025(15.11.2025 |[WP(C)/21251/2013 [10 | c |
116 |G JAYSINGH 192193/2025(15.11.2025 |[WP(C)/17910/2025 [10 | c |
117 [K.R.JENA 192196/2025|15.11.2025 |ABLAPL/12759/2025|10 | c |
118 |C.RANA 192197/2025(15.11.2025 |ABLAPL/12698/2025[10 | c |
119 [B.B.MALLICK  |92198/2025|15.11.2025 |ABLAPL/12715/2025|10 | c |
120 |S.K.DASMAHATRA [92199/2025|15.11.2025 |ABLAPL/12862/2025|10 | c |
1121 |B.SAMAL 192200/2025(15.11.2025 |ABLAPL/12756/2025[10 | c |
122 [M.D.BISWAL 192202/2025(15.11.2025 |ABLAPL/12744/2025[10 | c |
123 |P.K.JENA 192204/2025(15.11.2025 |ABLAPL/12731/2025[10 | c |
1124 [B.P.TUNGA 192205/202515.11.2025 |ABLAPL/12729/2025|10 | c |
1125 |S.K.DASMAHATRA [92206/2025|15.11.2025 |ABLAPL/12720/2025|10 | c |
126 |S.K.DASMAHATRA [92207/2025|15.11.2025 |ABLAPL/12718/2025|10 | c |
127 |S.K.DASMAHATRA [92208/2025|15.11.2025 |ABLAPL/12716/2025|10 | c |
128 |[P.K.MOHANTY  [92209/2025|15.11.2025 |ABLAPL/12703/2025|10 | c |
129 |P.PARIDA 192210/2025(15.11.2025 |ABLAPL/12702/2025[10 | c |
130 |[H.K.MOHANTA  [92211/2025(15.11.2025 |ABLAPL/12700/2025|10 | c |
131 |M.K.PRADHAN  [92212/2025|15.11.2025 |ABLAPL/12696/2025|10 | c |
1132 |S.PATI 192213/2025(|15.11.2025 |ABLAPL/12695/2025(10 | c |
133 |P.K.PAL 192220/2025|15.11.2025 |ABLAPL/12815/2025[10 | c |
1134 |M PANDA 192222/2025|15.11.2025 |[BLAPL/2989/2005 |7 | v
135 |S K BEHERA 192223/202515.11.2025 |0JC/3734/2001 0 | CE
136 R K MALLICK  |92224/2025|15.11.2025 |ABLAPL/12823/2025[10 | CE
1137 [K DANG 192225/2025|15.11.2025 |ABLAPL/10905/2025[10 | o
138 |A K SWAIN 192226/202515.11.2025 |TRP(C)/320/2025 |10 | R
139 [P K MISHRA 192227/2025(15.11.2025 |CMP/865/2023 0| u |
1140 [P K JENA 192228/202515.11.2025 |ABLAPL/12710/2025|10 | c |
141 |[S. SARANGI 192229/2025(15.11.2025 |[BLAPL/9193/2025 |10 | c |
142 |[P. K. PANI 192231/2025(15.11.2025 |ABLAPL/12737/2025|10 | c |
1143 |D SAMAL 192232/2025(15.11.2025 |ABLAPL/12788/2025|10 | c |
144 [R K BARIK 192233/2025(15.11.2025 |ABLAPL/9399/2025 |10 | c |
1145 |C RANA 192235/202515.11.2025 |ABLAPL/12791/2025|10 | c |
1146 [B. DAS 192236/202515.11.2025 |ABLAPL/12726/2025|10 | c |
147 |S. K. ROUTRAY [92237/2025|15.11.2025 |ABLAPL/12717/2025|10 | c |
148 |[P. K. PANI 192238/2025(15.11.2025 |ABLAPL/12714/2025[10 | c |
1149 |J R BISWAL 192254/2025(15.11.2025 |ABLAPL/12736/2025[10 | c |
150 |J R BISWAL 192256/2025(15.11.2025 |ABLAPL/12712/2025[10 | c |
‘151 et ‘92270/2025‘15.11.2025 ABLAPL/6768/2025 ‘10 ‘ ‘c ‘

|Total

11498

NIC




